
LOK SABHA DEBATES 

LOK SABHA 

Tuesday, August 16 , } ,;-83 

Srn)1 01/(1 25, 1905 (Sakll ) 

The Lok ablla met at Eleven of 

the Clock 

[MR. SPE KER in the Chair J 

OR L AN WERS TO QUESTIO S 

Bombay Pune P troleum Pipeline Project 

*308. SHRI 1.S. • ~lL : Will the 
Minister of ENERGY be pleased to Itlate : 

(a) the present statuI of the Bombay-
Pune Petroleum Product carrying pipeline 
project. 

(b) t,hc :;ul ient feature of this proj ect , 
and 

(c) when the same i likely to be com-
missioned? 
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Oecision to Curb Trade nion Grow h 

·310. SHRI AMAR ROYPRADHAN : 
Will the Minister of LABOUR AND R A-
BILJTATION be plea d to stale.. : 

(a) wh ther it is a fact that G v rnment 
hav .. ' decided to curb trade L1ni n gr wth; and 

(b) if so, the detail thereof and the rc-
ason~ therefor? 

TH , MINIST -R 0 LABOUR A 0 
REHABILITATTON ISHRI V ER NDRA 
PATl ): (a) No. Sir. 

. . ... 
(b) Docs n T '~ri e. 

SHRJ AMAR ROYPRADHAN : Mr. 
Speaker, Sir, the .r ply is vaque. Plea e hel!") 
me to get a correct reply. I think, the hon. 
Mini. ter i not giving to the Hou e a true 
and honest reply. 

The hon. Mini ter while inaugurating a 
lecture on the Seminar on "Changes in lndus-
trial Relations in Os" held in Bombay on 
21st May, 1983 under the auspices of the All 
India Manufacturers' Organisation said: 

" .. .for healthy growth of trade unions 
some legislation is essential to curb 
the formation of trade union ." 

Sir, this statement of the Minister provoked 
me to put this Que tion. 




